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ORDER NO: A/87141-87142/2018 

 

Per: C J Mathew 

This appeal has been filed against order-in-original no. 

36/2009/CAC/CC/KS dated 27
th
 February 2009 of Commissioner of 

Customs (Adjudication), Mumbai which has confiscated polyester 
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C/553 & 1231/2009 

filament yarn and partially oriented yarn and confirmed the duty 

liability on the same besides imposing penalties on a number of 

individuals and entities. 

2.  Learned Counsel for appellants submits that, vide order dated 

17
th
 May 2018 in appeal no. C/510/2009 against the same impugned 

order, the Tribunal had remanded the matter to the original authority 

for compliance with the directions of the Tribunal in the earlier round 

of litigation and sought that these appeals should also be remanded to 

the original authority on the same terms. 

3. Heard the Learned Authorised Representative. 

4. We take notice that the findings against the two appellants are 

as tardy as those against the appellant in appeal no. C/510/2009 which 

had been remanded to enable findings on the basis of tested evidence.   

5. Consequently, these two appeals are also remanded to the 

original authority for fresh disposal and in accordance with principles 

of natural justice.  

(Pronounced in Court) 

  

(Ajay Sharma)  

Member (Judicial) 

(C J Mathew)  

Member (Technical) 
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